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CORAM:

PRESENT: MR. L. N. GuPTA MS. INA MALHOTRA
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09.01.2020

NAME OF THE COMPANY: M/s. Regal Meta] & Ferro Alloys Vs, M/s.
Sandeep Axles Pvt. Ltd.
SECTION: 9 of IBC, 2016
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
. -
Present for the Petitioner: Mr. Arun Saxena and Mr. Shivam Mishra,

Advocates for Liquidator

Mr. Avinash Mohapatra, Advocate for the
Canara Bank

ORDER
Reply to ca 725/2019 has been filed by the Canarg Bank. The Same is not
before this Bench. Renotify thig application for disposal on 19t February

Another application CaA 729/2019 has been filed alleging fraudulent
transactions. Reply has been filed on behalf of the Ex-Directors, List all the

pending applications for disposal on 12th February 2020
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